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ITEM NO.5               COURT NO.1               SECTION PIL-W

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

 Writ Petition(s)(Civil)  No(s).  243/2005

RAJIVE RATURI                                      Petitioner(s)

                                VERSUS

UNION OF INDIA & ORS.                              Respondent(s)

(IA No. 96423/2018 - I/A FOR FILING STATUS REPORT CUM ACTION TAKEN
REPORT - PER BY CM  IA No. 89088/2018 - INTERVENTION APPLICATION IA
No. 96163/2018 - INTERVENTION/IMPLEADMENT)
 
WITH

W.P.(C) No. 228/2006 (PIL-W)

 
Date : 29-11-2023 These matters were called on for hearing today.

CORAM :  HON'BLE THE CHIEF JUSTICE
         HON'BLE MR. JUSTICE J.B. PARDIWALA
         HON'BLE MR. JUSTICE MANOJ MISRA

For Petitioner(s)  Mr. Satya Mitra, AOR
                   Mr. Colin Gonsalves, Sr. Adv.
                   Ms. Mugdha, Adv.
                   Mr. Deepak Kumar Singh, Adv.
                   
                   Ms. Jyoti Mendiratta, AOR
                   
For Respondent(s)  Mr. T. Mahipal, AOR
                   
                   Dr. Monika Gusain, Adv.
                   Mr. Sanjay Kumar Visen, AOR
                   Ms. Suvarna Singh, Adv.
                   
                   Mr. Guntur Prabhakar, AOR
                   Mr. M. R. Shamshad, AOR
                   Ms. Susmita Lal, AOR
                   Mr. Gopal Prasad, AOR
                   Mr. Mishra Saurabh, AOR
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                   Mr. Nishe Rajen Shonker, AOR
                   Mrs. Anu K Joy, Adv.
                   Mr. Abraham Mathew, Adv.
                   Mr. Alim Anvar, Adv.                   
                   
                   Mr. V. N. Raghupathy, AOR
                   Mr. Manendra Pal Gupta, Adv.
                   Mr. Varun Varma, Adv.
                   Mr. M. Bangaraswamy, Adv.                   
                   
                   Ms. Diksha Rai, AOR
                   Mr. Arijit Dey, Adv.
                   Ms. Atiga Singh, Adv.
                   Ms. Apurva Sachdev, Adv.                   
                   
                   Ms. K. Enatoli Sema, AOR
                   Ms. Limayinla Jamir, Adv.
                   Mr. Amit Kumar Singh, Adv.
                   Ms. Chubalemla Chang, Adv.
                   Mr. Prang Newmai, Adv.
                   
                   Mr. Gurmeet Singh Makker, AOR

                   Mr. M. T. George, AOR

                   Mr. V. K. Verma, AOR

                   Mr. Chanchal Kumar Ganguli, AOR

                   Mrs. Niranjana Singh, AOR
                   
                   Mr. Pankaj Kumar Singh, Adv.
                   Mr. V.s. Dubey, Adv.
                   Mr. Mukesh Kumar Verma, Adv.
                   Mr. Raj Singh Rana, AOR                   
                   
                   Mr. Omkar Deshpande, Adv.
                   Mr. Siddharth Dharmadhikari, Adv.
                   Mr. Aaditya Aniruddha Pande, AOR
                   Mr. Bharat Bagla, Adv.
                   Mr. Sourav Singh, Adv.
                   Mr. Aditya Krishna, Adv.
                   Ms. Raavi Sharma, Adv.
                   
                   Mr. Nishant Ramakantrao Katneshwarkar, AOR
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                   Mr. Anil Nag, AOR
                   
                   Mr. Shibashish Misra, AOR
                   
                   Dr. Manish Singhvi, Sr. Adv.
                   Ms. Shubhangi Agarwal, Adv.
                   Mr. Milind Kumar, AOR
                   
                   Ms. Ruchi Kohli, AOR
                   
                   Mr. Vishwanathan Iyer, Adv.
                   Ms. Shimpy Sharma, Adv.
                   Mr. Arman Sharma, Adv.
                   Ms. Jyoti Mehra, Adv.
                   Mr. Sandeep Jindal, AOR                   
                   
                   Mr. Jatinder Kumar Sethi, D.A.G.
                   Mr. Jatinder Kumar Bhatia, AOR
                   Mr. Ashutosh Kumar Sharma, Adv.
                   
                   M/S.  Corporate Law Group, AOR

                   Ms. Pragati Neekhra, AOR
                   
                   Mr. Bhakti Vardhan Singh, AOR
                   Mr. Ankit Khatri, Adv.                   
                   
                   Mr. Raghvendra Kumar, AOR
                   Mr. Anand Kumar Dubey, Adv.
                   Mr. Devvrat Singh, Adv.
                   Mr. Kailas U More, Adv.
                   Ms. Harsha Sharma, Adv.
                   Mrs. Nirmala D Borade, Adv.
                   Mr. Maneesh Pathak, Adv.
                   Mr. Simanata Kumar, Adv.                   
                   
                   Mr. Anil Shrivastav, AOR                   
                   
                   Mr. Avijit Mani Tripathi, AOR
                   Mr. T.k. Nayak, Adv.
                   Ms. Marbiang Khongwir, Adv.
                   
                   Mrs. B. Sunita Rao, AOR
                   
                   Ms. Ruchira Gupta, Adv.
                   Mr. Shishir Deshpande, AOR
                   Ms. Pooja Tripathi, Adv.
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                   Ms. Harshita Sharma, Adv.
                   
                   Ms. Ranjeeta Rohatgi, AOR
                   
                   Ms. Uttara Babbar, AOR
                   Ms. Sampriti Baksi, Adv.
                   
                   Ms. Hemantika Wahi, AOR
                   Mr. Kuldip Singh, AOR
                   
                   Mr. Pukhrambam Ramesh Kumar, AOR
                   Mr. Karun Sharma, Adv.
                   Ms. Rajkumaridivyasana, Adv.                   
                   
                   Ms. Deepanwita Priyanka, AOR                   
                   
                   Mr. Pashupathi Nath Razdan, AOR
                   Ms. Maitreyee Jagat Joshi, Adv.
                   Mr. Astik Gupta, Adv.
                   Ms. Akanksha Tomar, Adv.
                   Mr. Argha Roy, Adv.
                   Mr. Gaurav Kumar, Adv.                   
                   
                   Mr. Sunny Choudhary, AOR
                   Mr. Karan Bishnoi, Adv.
                   
                   Mr. Rajesh Srivastava, AOR
                   
                   Mr. Chaitanya Sharma, Adv.
                   Mr. Sumeer Sodhi, AOR
                   
                   Ms. Aswathi M.k., AOR
                   
                   Mr. C. K. Sasi, AOR
                   Ms. Meena K Poulose, Adv.                   
                   
                   Mr. Shuvodeep Roy, AOR
                   Mr. Saurabh Tripathi, Adv.
                   Mr. Deepayan Dutta, Adv.
                   
                   Mr. Gopal Singh, AOR

                   Mr. Jogy Scaria, AOR

                   Mr. M. Yogesh Kanna, AOR

                   M/S. Plr Chambers And Co., AOR
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                   Mr. Sahil Bhalaik, AOR
                   Mr. Tushar Giri, Adv.
                   Mr. Siddharth Anil Khanna, Adv.
                   
                   Mr. P. V. Yogeswaran, AOR
                   
                   Mr. Barun Kumar Sinha, A.A.G.
                   Mr. Anando Mukherjee, AOR
                   Ms. Ekta Bharati, Adv.
                   
                   Mr. M. Shoeb Alam, AOR
                   
                   Mr. Chirag M. Shroff, AOR
                   Mrs. Mahima C Shroff, Adv.
                   
                   Mrs. Anil Katiyar, AOR
                   
                   Ms. G. Indira, AOR
                   Mr. Harnaman Singh, Adv.
                   Mr. Rahul Tiwari, Adv.
                   
                   Mr. Sudarshan Singh Rawat, AOR
                   
                   Mr. Aravindh S., AOR
                   Mr. Abbas, Adv.                   
                   
                   Mr. K.M. Natraj, A.S.G.
                   Mr. Shreekant Neelappa Terdal, AOR
                   Mr. M.K. Maroria, Adv.
                   Mr. Sidhant Sinha, Adv.
                   Mrs. Sunita Sharma, Adv.
                   Mr. Abhishek Atrey, Adv.
                   Mr. Akshey Amritanshu, Adv.
                   Mr. Wasim Quadri, Adv.
                   Mr. Nachiketa Joshi, Adv.
                   Mr. R.R. Rajesh, Adv.
                   Mr. Amrish Kumar, Adv.
                   Mr. Kanuagrawal, Adv.
                   Mr. Bhuvan Kapoor, Adv.
                   Mrs. Indira Bhakar, Adv.
                   Mr. Mukesh Kumar Verma, Adv.
                   Mr. Piyush Beriwal, Adv.
                   
                   Ms. Kamini Jaiswal, AOR
                   Mr. Sudarshan Singh Rawat, AOR
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                   Mr. Nikhil Goel, AOR
                   Ms. Naveen Goel, Adv.
                   Mr. Adithya Koshy Roy, Adv.
                   Ms. Siddhi Gupta, Adv.
                   
                   Ms. Radhika Gautam, AOR
                   
                   Mr. Shuvodeep Roy, AOR
                   Mr. Saurabh Tripathi, Adv.
                   Mr. Deepayan Dutta, Adv.                   
                   
                   Ms. Sneha Kalita, AOR                   
                   
                   Mr. Jatinder Kumar Sethi, D.A.G.
                   Mr. Jatinder Kumar Bhatia, AOR
                   Mr. Ashutosh Kumar Sharma, Adv.
                   
                   Mr. Sibo Sankar Mishra, AOR
                   Ms. Ruchi Kohli, AOR
                   Mr. Pramod Dayal, AOR
                   
                   Mr. Abhinav Mukerji, AOR                   
                   
                   Ms. K. Enatoli Sema, AOR
                   Ms. Limayinla Jamir, Adv.
                   Mr. Amit Kumar Singh, Adv.
                   Ms. Chubalemla Chang, Adv.
                   Mr. Prang Newmai, Adv.
                   
                   Mr. Mahesh Thakur, AOR
                   
                   Ms. Manisha Ambwani, AOR
                   Mr. Jai Anant Dehadrai, Adv.                   
                   
                   Mr. Anil Shrivastav, AOR
                   
                   Mr. Naresh Kumar, AOR
                   
                   Mr. Nishe Rajen Shonker, AOR
                   Mrs. Anu K Joy, Adv.
                   Mr. Abraham Mathew, Adv.
                   Mr. Alim Anvar, Adv.
                   
                   Mr. Gopal Singh, AOR
                   
                   Mr. T. G. Narayanan Nair, AOR
                   Mr. Ramesh Babu M.r., Adv.
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                   Ms. Swathi H. Prasad, Adv.                   
                   
                   Mr. Sri Harsha Peechara, Adv.
                   Mr. Duvvuri Subrahmanya Bhanu, Adv.
                   Ms. Pallavi, Adv.
                   Ms. Kriti Sinha, Adv.
                   Mr. Akshat Kulshreshtha, Adv.
                   Mr. Rajiv Kumar Choudhry, AOR
                   
                   Mr. M. Shoeb Alam, AOR
                   Mr. Guntur Prabhakar, AOR
                   
                   Mr. Naresh K. Sharma, AOR
                   Mr. Gaurav Sharma, Adv.                   
                   
                   Mr. Sahil Tagotra, AOR
                   Mr. Gajendra Singh Negi, Adv.
                   Ms. Sakshi Garg, Adv.                   
                   
                   Mr. Kunal Chatterji, AOR
                   Ms. Maitrayee Banerjee, Adv.
                   Mr. Rohit Bansal, Adv.
                   Ms. Kshitij Singh, Adv.
                   Mr. Sohhom Sau, Adv.
                   
                   Mr. Ratan Kumar Choudhuri, AOR
                   
                   Mr. Arjun Garg, AOR
                   Mr. Aakash Nandolia, Adv.
                   Ms. Sagun Srivastava, Adv.                   
                   
                   Ms. Ripul Swati Kumari, Adv.
                   Ms. Astha Sharma, AOR                   
                   
                   Dr. Monika Gusain, AOR
                   
                   Mr. Gaurav Agrawal, AOR
                   
                   Mr. Gautam Narayan, AOR
                   Mr. Gautam Narayan, Adv.
                   Ms. Asmita Singh, Adv.
                   Mr. Harshit Goel, Adv.
                   Mr. Sujay Jain, Adv.                   
                   
                   Mr. Apoorv Kurup, AOR
                   Ms. Kirti Dadheech, Adv.
                   Ms. Aparna Arun, Adv.
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                   Ms. Gauri Goburdhun, Adv.
                   Mr. Akhil Hasija, Adv.
                   Mr. Shivansh Dwivedi, Adv.
                   
                   Mr. Ashok Mathur, AOR
                   
                   Mr. Gaurav Sharma, AOR
                   Mr. Prateek Bhatia, Adv.
                   Mr. Dhawal Mohan, Adv.
                   Mr. Paranjay Tripathi, Adv.                   
                   
                   Mr. Sanjai Kumar Pathak, AOR
                   Mr. Arvind Kumar Tripathi, Adv.
                   Mrs. Shashi Pathak, Adv.
                   
                   Mr. Prashant Shrikant Kenjale, AOR
                   

UPON hearing the counsel the Court made the following
                              O R D E R

1 Following  the  decision  of  this  Court  in  Rajive  Raturi  Vs  Union  of  India1,

several orders have been passed from time to time including on 15 January 2019

regarding the poor progress which has been made by the Union, States and

Union Territories in implementing the provisions of Sections 44 and 45 of the

Rights of Persons with Disabilities Act 2016 and the directions of this Court.

2 On  15  January  2019,  nearly  four  years  ago,  this  Court  had  taken  strong

exception  to  the  manner  in  which  its  directions  were  being  implemented.

Though  affidavits  have  been  filed  thereafter,  it  is  necessary  that  a

comprehensive exercise is carried out at this stage to assess the situation on the

ground.

3 We accordingly direct the Centre for Disabilities Studies, NALSAR University of

Law to submit a report on the steps required to be taken in accordance with the

1  (2018) 2 SCC 413
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guidelines and the Accessible India Campaign to,  inter alia, make all State and

Central  Government  buildings,  airports,  railway  stations,  public  transport

carriers, all Government websites, all public documents and the ICT ecosystem

fully accessible to persons with disabilities.  

4 The report shall be compiled and presented to this Court within a period of six

months.

5 The Union Ministry  of  Social  Justice and Empowerment in the Department of

Empowerment of Persons with Disabilities shall  cooperate with the Centre for

Disabilities Studies, NALSAR University of Law by arranging logistical assistance.

6 Liberty is granted to the counsel  for  the petitioner to apply for listing of the

proceedings after the report by the NALSAR is presented.

  (GULSHAN KUMAR ARORA)                     (SAROJ KUMARI GAUR)
  AR-CUM-PS ASSISTANT REGISTRAR


		2023-12-02T12:45:43+0530
	NEETA SAPRA




